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GOVT. OF N.C.T. OF DELHI © .
OFFICE OF THE D.C.F/TREE OFFICER

. FORM'B’ :
- (SUB RULE(1) OF RULE 4)

To,
The Tree Officer,

Sir, , . o
- T apply for grant of permission for felling tree/s located in the property situated in
the village & District ‘
I furnish below the following details in support of my application:

1. Applicant’s name & address
(in Block letters)

2. Name & address of the owner of the
" property (if different from applicant) .

3. Title of the applicant i.e. whether
owner/occupant of the property etc.

, 4. Name of the.Vill.& Kh.no. of the
property -

5. Total area of the property with, . = ;
" description of the boundaries - '

6. Total no. of trees(species-wise) whose
trunk or body is not less than Scm in
dia at a ht.of 30 cm from the ground &

" whose ht. is not less than 01 mtr. from
the ground.

7. The exact area (in Sq. mtrs.) from which é
felling of trees for which permit is sought
(description of the boundaries) :

8. Total no. of trees to be felled

9. Trees to be felled are numerically numbered in paints, their girth measured at a ht, of
1.35 mtrs. from ground level & their details species are:
) . - . :, : 3 '

A-Block, 2nd Floor, Vi
Mew Delhi-11




Sl No. Tree No. Species ' Girth

10. Purpose for which the felling of the trees
are intended

11. Intended use of felled trees (e.g.) for
sale for domestic use etc,

12. Intended use of land after felling of trees

13. No. of species of trees intended to be
- planted after felling (give details of arrang-
ements for raising , planting & protecting
trees)

14. Name/s & address/es of the owners/
occupants adjoining property/ies.

I am enclosing an affidavit & below mentioned papg:rs in support of my application.

DECLARATION

I hereby declare that i shall fully satisfy & abide by such terms & conditions of the
permit as may be specified therem

Applicants Signature ..
- Place: ' :
Date:

Attested copies of :

. Property /occupancy documents

. Plan of the property showing the Khasra number -

. Enumeration list (duly signed by the applicant)

. Latest jamabandi of land record issued by the Tehsildar

. "No Objection Certificate" from the concerned local body (e.g. NDMC/MCD/DDA)
. Boundary list (duly signed by the applicant)

. "No Objection Certificate" from the adjoining property owners

. Rs. 5/- Court fees stamp.

00 ~3 OVl D LIRS —

(To be signed on a stamped paper in the presence of Meg:strate or authorxty approved for the
purpose) .



Draft language of the Affidavit to be submitted along with 'B' Form

e

1 aged . - resident of
Village ' Wife/son/daughter of
do hereby solemnly affirm and declare as under:

I. That I am the legal owner/occupant of the private property known as
-sitnated at ~_- . : village
bearing Khasra no. of boundaries
of which are as follows:

East
West
North
South
2. That I have applled to the Tree Off cer, »  for permlssxon to fell
trees from the aforesaid property. All the trees have been numbered with
paint.

" 3. That there is no other owner/occupant of this property of the forest produce of this
property and I hereby solemnly affirm and declare that I shall be solely responsxble and
answerable for any claim and litigation, if any, that may arise at any time in future rega-

-rding the ownershlp/oeeupancy of the said ploperty or the forest produce from the sald

" property.

DEPONENT
Verification:
I hereby solemnly declare and affirm that to the best of my knowledge and belief the
contents of my above affidavit are correct and true and that no material has been concealed

or omitted there from,

Verified at this . day of 2003.

DEPONENT




, GOVERNMENT OF NCT OF DELHI _
DEPARTMENT.OF FORESTS AND WILD LIFE
A Block, 2™ Level, Vikas Bhavan,] P-Estate, New Dethi-2
Tel: 011-23370506;Fax: 01 1-23378513 http //foresndelhwovt.mc.m/

o.F. 8(207)/CF/HQ/DPTNO7-08/ . Dated: - February, 2009
ORDER

. In view of the sensitivityinvolved in removal of trees in NCT of Delhi, the Tree
{» fficers are hereby directed that upphcauons seeking permission for felling of trees
numbering 10 to 20 and more than 20 trecs under the Delhi Preservation of Trees Act,
1994, be processed and submitted to the Conservator of Forests and Secretary (E&F),
tvi. of NCT of Delhi, respectively, before gmnlmg such permission. '

This issues with the approval of the Secremzy (E&F), Govt, of NCT Of Dethis

; Kamal Preet)
. Dy. Conservator of Forests (HQ)

“No.F 8(207)/CF/HQ/DPTA/07 08/ 5’? p g ,_«(;{ , “ Dt‘d:/d"éebﬁmr}. 20d9 '
Dnsmbutlon‘ |

DCF($) & Tree Omcer‘ Gowt. of NCT of‘ Delhi, Soum Forest Division for .

infbrmjation and necessary action
#2, ‘DCE-{N) & Tree -Officer,; Govt. of NCT of Delhi. Nor&h,_lf_orcst Division for

infpFration and necessary action
. &;mEW) & Tree Officer, Govt. of NCT of Delhi, West Forest Division for
‘ m ation and necessary action :

Copy tor .

. PSto Seommry (E&F) for kind information of Secretmy (E&F) l‘his has a
reference 4o his duecnons dated 31/01/09. .
2. PA tofonservator of Forests, Govt. of NCF of Delhi, Vikas Bhawan

- (Kamal Preet)
; Dy. Conservator of Forests ( HQ)

A-Block, 2nd
New Delhi-110002

- o v Scanned by CamScanner
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ANNEXUREE

DEPARTMENT OF FORESTS & WILDLIFE
GOVT. OF NATIONAL CAPITAL TERRITORY OF DELHI
A-BLOCK, 2P ELOOR, VIKAS BHAWAN, 1P, ESATTE, NEW DELHI-110002 .

F.N0.8(193)/CF/TA/07-18/Part file/18-19/ 6,472 ¢ Dated o/ / /1 / /9

GUIDELINES
FOR PRUNING OF TREES
UNDER DELHI PRESERVATION OF TREES ACT, 1994

A e e e

1. The Delhi Preservation of Trees Act, 1994 was enacted to safeguard the forest area
in and around NCT of Delhi and to provide for preservation of trees. The Department
of Forests & Wildlife, GNCTD has regulatory control for implementation of DPTA
1994 which prohibits felling or pruning/ head backing of trees.

2. The Sec.2 (h) of DPTA, 1994 states that “to fell 3 tree” with its cognate expression,
means severing the trunk from the roots, uprooting the tree and includes bulldozing,
cutting, girdling, lopping, pollarding, applying arboricides, butning or damaging a
tree inany other manner as factors causing the death of a tree. Thus it would be
apparent that its implied meaning does not appear to carry any implicit connotation
that pruning of trees which do not cause damage or death of a tree could be termed
as a Tree Offence.

3, In the light of above, general guidelines for pruning of trees are prescribed for
adherence by all concerned, so that the trees grown with great care and precision
over a period of several years are not pruned recklessly leading to their untimely
death (which is an offence under Section 8 of DPTA, 1994) or result in reduction of
green cover of Delhi which Is an essential strategy to'combat pollution.

4. Pruning means cutting off or removing dead or living parts or branches of a tree to
improve shape or growth. It is a horticultural and silvicultural practice involving
selective removal of parts of a plant, such as branches, buds, or roots. Reasons to
prune plants include deadwood removal, shaping by controlling or directing growth,
improving or maintaining heailth, reducing risk from falling branches, preparing
nursery specimens for transplanting, etc. However, the pruning cut should not be
too large so-as to damage the tree. :

For the purpose of clarity and transparency to the meaning of light and heavy
pruning, following would constitute as above:

[ €3]

Term Branches of girth | Permission | Remarks

size required or

not

Regular Pruning/ | Upto 15.7 cmu. No May be got done by Civic
General Tending Agencies at regular intervals
Light Pruning Greater than 15.7 | Required From concerned Tree Officer

em but less than on submission of prescribed

and equal to 40 cm. Form 8 and other documents
Heavy Pruning Greater than 40 cm ‘ Required as prescribed in DPTA, 1994,

I
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10.

11.

12,

13.

The forest department does not get the trees felled or pruned/ head backed directly
but only accords permission for the same 1o the owner of land on which the
concerned tree is standing after due inspection/ investigation.

The actual pruning of the concerned tree/ trees is got done by Deputy Director
(Hort.) of the MCDs/ NDMC/DDA/ PWD/CPWD (whoever is the land owning agency)
of the concerned area or by the property owner himself/ herself.

For obtaining permission for felling or pruning/ head backing of trees, guidelines are
in place for information to all and ease of Public/ Govt. agencies towards achieving
their desired objective which are available on the department website
“www.forest.delhigovt.nic.in”.

If Individuals/ General Public/ Society /RWAs is desirous that any tree inside his
house/premises is posing problems to him or the public and needs to be felled or
pruned/ head backed, then he may apply for the same in ‘Form B’ along with
photographs and number of tree/ trees in guestion to the DCF/ Tree Officer of his
area for the permission. After inspection, the permission or otherwise s
communicated to him/ her within 60 days as per merit of the case.

If the tree/trees for which felling or pruning/ head backing is required is standing on
Govt. land/ roads/ Parks/ govt. property in front of the house/ shop/ private
property of an individual and is posing problem to him, he has to apply for felling or
pruning/ head backing of such treeon a simple piece of paper to the Deputy Director
{Horti.) of the MCD/ NDMC/ DDA/ PWD/ CPWD (whoever is the land owning agency)
with photographs of such tree/ trees.

It should neither be applied directly to concerned DCF nor Form B submitted directly
which has to be filled and signed by the concerned Dy. Director (Horti) of the land
owning agency. After inspection, the permission or otherwise is communicated
within 60 days of receipt of such completed application/ Form B to the concerned
Dy. Director (Horti), as per merit of the case.

If a tree is standing on govt. land but leaning on private land/ building and is
considered dangerous and likely to cause damage to life and property, it should be
informed immediately with photograph by the concerned -aggrieved person.
Permission is granted for its felling or pruning/ head backing within 48 hours of
inspection, as per merit of the case. In case permission/ any intimation to the
contrary is not received within this time, the person can go ahead and fell or
prune/head back the dangerous/ leaning tree and intimate the concerned Tree
Officer (DCF) within 24 hours of such felling or pruning/ head backing.

There are three (3) Deputy Conservator of Forests (DCFs) who are designated as
Tree Officers to look after the cases of tree felling or pruning/ head backing and
accord permissions for the same, after inspections, as per merit of the case. Their
respective jurisdictions in Delhi are shown in table below.
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§.N. | Name of the Division Name  of the | Name of the Sub-division
Revenue Districts
1. North Forest Division Noith Model Town, Narela & Alipur
North West Rohini, Kanjhawala & Sarawasti Vihar.
[ West Punjabi Bagh, Patel Nagar & Rajouri
i Garden,
North East Seelampur, Yamuna Vihar & Karawal
Nagar,
East Gandhi Nagar, Preet Vihar & Mayur
Vihar.
Shahdara Shahdara, Seemapuri & Vivek Vihar,
Central Civil lines
2. West Forests Division South West Dwarka, Najafgarh & Kapashera |
New Delhi Chankyapuri, Dethi Cantt. & Vasant Vihar
3. South Forest Division South Saket, Hauz Khas, Mehrauli
South East Defence Colony, Kalkaji & Sarita Vihar
Central Kotwali & Karol Bagh.

14 Pruning/ pollarding/ burning/ lopping/ applying arboricides or damaging a tree in

15

any other manner would be considered as tree offence when, as per ocular
estimation of such damage, the Tree Officer, in all his wisdom, holds that such act is
likely to lead to the death of the tree, in near future.

if a tree standing on any govt. land/ road side/ private land/ building is considered

dangerous and likely to cause damage to life or property, or hindrance to traffic

signals, it should be pruned immediately by the concerned Civic Agency and

informed to concerned Tree Officer within 24 hours and for which no permission is
required from Tree Officer. \

\ l/ f}y{},,.,,.
Deputy Conservatof of Forests {HQy/
Member Secretary (Tree Authority)

F.N0.8(193)/CF/TA/07-18/Part file/18-19/ Eﬁ,(_f:}g ~8 Dated :@)' { ;‘/‘i 17
Copy to:

1. All DCFs for information

2. All DROs/ Forest Guards for information.

3. The Director (Hort) of all Civic Agencies viz. MCDs/ NDMC/ DDA/ PWD/ CPWD etc.

4, Notice Board

5, Programmer, Environment Department, GNCTD with a request to upload on the

official web site of the Department,

Distribution:

1. Secretary to Hon'ble Minister (E&F), GNCTD for information. \

2. PSto Principal Secretary (E&F), GNCTD for information.

3.

PCCF/ HOD, GNCTD for information. \@ . P
y X/ﬁf

Deputy Conservator of Forests {HQ)/
Member Secretary (Tree Authority)
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FORM B’

(See sub-rule (1) of rule 4)

The Tree Officer,

.........

....................

Sir,

i apply for grant of permission for felling tree/s located in the property situated in the village
einoinnes AN DISEECE vovvassienn | furnish below the following details in support of my
application:-

i
fi.
jii.
iv.
V.

Vi,

vii.

viit.

Xi.

xii.

Xiil.

Xiv.

Applicant’s name and address (In block fetters).

Name and address of the owner of the property (if different from applicant).
Title of the applicant i.e., whether owner/occupant of the property, etc.

Name of the village and khasra number of property.

Total area of the property with description of the boundaries.

Total number of trees (specieswise) whose trunk or body is not less than Scm in
diameter at a height of 30cms from the ground and whose height is not less than
one metre from the ground.

The exact area (in sg. metres) from which felling of trees for which permit is sought
(description of the boundaries).

Total number of trees to be felled.

Trees to be felled are numerically numbered in paint, their girth measured ata
height 6f 1.35 metres from ground level and their details specieswise are.
Species No. Girth

Purpose for which the felling of trees are intended.

Intended use of felled trees (e.g.) for sale, for domestic use, etc.

intended use of land after felling of trees.

Number and species of trees intended to be planted after felling (give details of
arrangement for raising, planting and protecting trees).

Name /s and address/es of the owners/occupants adjoining property/ies.

2.1 am enclosing an affidavit and below mentioned papers in support of my application,

Page 4 of 5

. Conservator of Forest
' Deptt. of Forest 2 Wildlife:
Govt. of NCT of Delhi
A-Block, 2nd Floot, Vikas Bhawan -
New Delhi-110002




DECLARATION

{ hereby declare that | shall fully satisfy and abide by such terms and conditions of the
permit as may be specified therein.

Place: vvvere i
Date: e Applicant’s Signature

Attested copies of:-

i Property/occupancy documents.

ii. Plan of the property showing the khasra number.
fil. Enumeration list (duly signed by the applicant}.
v. Boundary list (duly signed by the applicant).

V. Latest jamabandi of land record issued by the Tehsildar.
vi. “No Objection Certificate” from the concerned local body (e.g.) MCD/N.D.M.C.
vil, “No Objection Certificate” from adjoining property owners.

(To be signed on a stamped paper in the presence of Magistrate or authority approved for

the purpose)
I, e aged... e years, resident Of
(locality) village .., Wife/son/daughter o) TRV O TN do hereby

solemnly affirm and declare as under:-
1. That | am the legal owner/occupant of the private property knOW 8s ..o

SitUated At wsrerecrsereseennns VIIAEE crvvevicriccr i De@rIng khasra NUMBDET s of
i boundaries of which are as follows:-

East:

West:

North:

South:

2. That I have applied to the Tree Officer ................ for permission to fell ... trees

form the aforesaid property. All the trees have been numbered with paint.

3. That there is no other owner/occupant of this propefty of the forest produce of this
property and | hereby solemnly affirrn and declare that | shail be solely responsible and
answerable for any claim and litigation, if any, that may arise at any time in future regarding
the ownership/ occupancy of the said future regarding the ownership/occupancy of the said
property or the forest produce from the said property.

Deponent
werification
| hereby solemnly declare and affirm that to the best of my knowledge and belief the
contents of my above affidavit are correct and true and that nothing material has been
concealed or omitted there from,
Verified at oo thisthe oo day of v 20 i
Deponent

(Source: The Delhi Preservation of Trees Rules, 1996)
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(o WEKURE

FELLING DETAILS IN 2020-21 IN AC-43
SN File No. | Category Nos of felling of trees
1 53 Govt 1
2 140 PVT 1
3 276 MCD 1
4 308 MCD 1
5 310 MCD 1
6 321 MCD 1
7 342 MCD 1
8 397 MCD 1
9 412 PVT 5
10 748 PVT 2
PWD 1
12 732 MCD 1
13 771 MCD 1
14 876 PVT 1
FELLING DETAILS IN 2021-22 IN AC-43
File No. Category Felling
S. No.
1 2516 | MCD 1
2 2913 | PVT 1
3 3124 | PVT 1
4 3836 | PVT 1
5 4118 | MCD 1
4466 | PVT 3
6
5290 | PVT
7
8 5380 | PVT
9 5014 | PVT
TOTAL 11
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PRUNING APPLICATION 2020-21

S. Nos of pruning of
No. File No. Category trees
1 183 PWD 1
2 196 MCD 1
3 199 MCD 1
4 234 MCD 2
5 237 MCD 4
6 242 MCD 1
7 243 MCD 1
8 248 MCD 1
9 252 MCD 1
10 253 MCD 1
11 254 MCD 2
12 255 MCD 1
13 269 MCD 1
14 287 MCD 1
15 293 MCD 1
16 305 MCD 1
17 313 PWD 3
18 319 MCD 1
19 323 MCD 1
20 324 MCD 4
21 386 PVT 1
22 418 MCD 8
23 423 MCD 1
24 425 MCD 13
25 429 MCD 1
26 473 MCD 1
27 818 MCD 1
28 835 MCD 4
29 843 MCD 1
30 845 MCD 2
31 846 MCD 1
32 848 MCD 2
33 849 MCD ]
34 853 MCD 1
35 876 PVT 1
36 899 MCD 8
37 MCD 8
38 MCD 1
39 MCD I
40 MCD 1
41 9 MCD 18
42 984 MCD 23
43 1080 MCD 1

TOTAL 140

Govt. of NCT
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Pruning details in 2021-2022
Online Total
Sr. No. File No.
1 2239 1
2 2240 1
3 2004 1
4 2113 18
5 2388 5
6 2864 5
7 2764 1
8 2763 1
9 2880 2
10 2887 1
11 2883 1
12 2892 11
13 2891 1
14 2870 1
15 2872 1
16 2917 1
17 3117 3
18 2918 1
19 1686 1
20 3179 5
21 3208 1
22 3209 1
23 2532 1
24 3297 1
25 3364 1
26 3614 1
27 3306 1
28 3709 4
29 3717 1
30 3722 2
31 3744 3
32 3976 1
33 3979 1
34 4127 1
35 4174 1
36 4430 4
37 4273 1
38 4111 1
39 4978 2
40 4452 1
41 4721 1
42 4390 1
43 4827 8

‘ E&o\/t. of
A-Rloek, 2nd Floo, 5
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44 4654 1
45 4845 1
46 5141 10
47 5122 2
48 4778 4
49 4446 1
50 5423 4
51 1618 1
52 5573 1
53 5610 47
54 5422 5
55 2082 1
56 5773 1
57 5764 1
58 6017 1
59 5908 1
60 5790 4
61 5780 2
62 6097 1
63 6096 2
64 6108 6
65 6218 I
66 6221 2
67 6090 1
68 6088 1
69 1508 3
70 1645 1
71 1620 4
72 1889 1
73 1704 2
74 1756 8
75 1741 |
76 1739 1
77 1855 2
78 1733 1
79 1776 ]
80 1777 2
81 1774 1
82 1773 1
83 1772 1
84 1779 2
85 1874 1
86 1935 3

Total

240
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Status of Rhesus Macaque in Delhi and Capacity Building for Skill Upgradation
of Forest Staff in National Capital Territory of Delhi

Concept Proposal

1. Introduction

The accelerated rate of expansion and increase in the urban areas, in a developing
country like India, puts natural resources under great pressure. This increasing
urbanization also increases the interface for the human-wildlife interaction
simultaneously. Although human-wildlife interaction is not new to human history but
now that natural areas are being increasingly encroached upon causing substantial
losses to wildlife habitat in terms of habitat fragmentation, deforestation, agriculture
or other human activity, etc. all have forced the wildlife to adapt to live close to
humans which is one of the main reasons of human-wildlife interaction which often
takes the negative side of the interaction. Different urban landscapes have different
habitat characteristics and many wild species like rhesus macaque (Macaca
mulatta), nilgai (Boselaphus tragocamelus), and peafowl (Pavo cristatus) are well
known to co-exist with humans by becoming more resilient and tolerant in their
behavior, ecology, and diet. Of these species, rhesus macaque is the most widely
distributed and frequently found in the human-wildlife interface.

1.1 Rationale with reference to Rhesus macaque

In India, populations of rhesus macaque are sizable, but increasingly commensal
with humans, resulting in some fragmentation of the distribution (Molur et al. 2003). It
can be abundant in many places, including in cities. In the case of population status,
there is no recent scientifically collected information on its status throughout its
distribution in India. However, a few states have managed in obtaining numbers
regularly e.g., Himachal Pradesh (Singh et al. 2016). Tiwari and Mukherjee (1992)
estimated the total population of rhesus macaques at ~191,000 in their survey
spread across 15 states of India whereas, Malik (1992) estimated the population at
over 0.3 million in northern India. According to Southwick et al. (1994), about half of
the rhesus macaques of the world are found in India, and as many as ~85% live
close to human settlements. Due to rising populations at many places, it has
negative interactions with humans and at times it has also been declared as a
vermin (Sharma 2020).

Rhesus macaque is listed as ‘Least Concern’ on the IUCN Red List of Threatened
Species because of its wide distribution, presumed large population, is tolerant of a
broad range of habitats (Singh et al. 2020). It is listed in CITES Appendix ll. It is also
listed in Schedule Il, Part | in the Indian Wildlife (Protection) Act (amended up to
2002). It resides in a large number of Protected Areas (PAs) throughout its
distribution range in the country (Fig. 1).

Rhesus macaques also have cultural and religious value throughout the country, as
some orthodox Hindus revere them relating to the deity - Lord Hanuman. At many
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places, people can be seen feeding them out of the reverence they have for this
species. It is commonly called “Bandar” in Hindi and has now become a species of
great concern for managing authorities all around the country. Places like Shimla,
Mussoorie, Mathura, and Agra had several cases of human-macaque conflicts and
other nuisance problems (Imam and Malik 2008). New Delhi has not been exempted
from such problems and different measures, such as sanctioning budgets to tackle
Delhi's “Monkey menace” and developing contraceptive tools for population control,
have already been taken by the Government from time to time as required.
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Figure 1: Distribution range of rhesus macaque. Source: IUCN (Singh et al. 2020)

The population of macaques is increasing due to the absence of any natural predator
in most of the areas and they have a high birth rate (Imam 1995). Adequate
management actions can only be taken when the population status of the target
species is known which is at many times difficult to estimate, owing to less
manpower and resources, in a high-density urban landscape such as the NCT area
of Delhi. To obtain the population status of such wildlife species (not only macaques)
inhabiting such dense human areas, a mobile application (hereafter app) has been
designed by the Wildlife Institute of India (WIl), Dehradun named “iCountWildlife”.
This app is based on the basic premise of involving the citizen science approach in
using citizens and those who are active in using such mobile application platforms to
get involved in such wildlife monitoring work. It is the first time that such an
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application has been developed to survey the wildlife population. It is an easy
method with the involvement of local citizens of the area as they have better ideas of
the presence of that species. A similar type of citizen-science-based survey for
macaques using an app was conducted in Haryana by WII, where people
participated and the population of rhesus macaque for the whole state was estimated
(Habib et al. 2021).

Given this background, the Department of Forest and Wildlife (DOFW), Govt. of
National Capital Territory (NCT) of Delhi in their letter
(F.N0.15.CWLW/Delhi/2019/7476-78; Dated 01/12/2021), requested the Wildlife
Institute of India (WII) for submitting a proposal for training of forest personnel skills
up-gradation in various rescue operations.

We through this document propose a detailed survey for wildlife in the urban human-
dominated landscape of the National Capital Territory of Delhi (NCT-D), targeting
especially the rhesus macaque and other species e.g., Indian peafowl, nilgai, etc.
that often come in human-wildlife interface and are often found near human habited
areas causing serious issues of conflict. The survey would target the whole NCT-D
area to cover and record the wildlife values present as much as possible. We will
also be able to map the hotspots of human-macaque interaction (where the
interaction/conflict is maximum), and then management and mitigation measures can
be done by prioritizing those areas. It will be an effective way to survey any wildlife
species in a metro city like Delhi.

We also propose to conduct capacity-building workshops for the forest personnel
and staff of other municipal corporations to enhance and upgrade their skill in
successfully conducting rescue operations of wildlife such as macaques, peafowls,
reptiles (e.g., snakes), etc.

1.2 Aims and Objectives
The main aim of the project would be to survey census selected species in the NCT-
Delhi area by using a mobile app and identification of the problematic areas with the
following objectives:
1. To estimate the population of rhesus macaque (Macaca mulatta) in Delhi.
2. ldentification of high-density monkey areas in Delhi.
3. Capacity building of forest personnel and municipal corporation staff for their
skill up-gradation in successfully conducting rescue operations of macaque,
nilgai, peafowl, snakes, and other major wildlife species.

2. Methodology

To conduct the above-mentioned survey, a comprehensive hands-on training would
be conducted initially to make frontline staff acquaintance about the app and its
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features. Apart from the training workshop to impart knowledge to the field staff
general public will also be brought into the ambit of understanding the features of the
app and steps involved in the data entry process. To bring in a greater number of
citizens, outreach will be done through publicity on various media platforms including
print, social, mass media, etc.

2.1 The app-based survey

For the Wildlife survey, different methods are depending upon the species and
habitat to be surveyed. With the increasing advancement in technology, there is also
advancement in methods used for wildlife surveys and monitoring. Recently, the
state of Haryana pioneered in employing the citizen science approach in
conservation monitoring with the use of a mobile app platform in conducting state-
wide wildiife surveys especially for macaques (Habib et al. 2021). The app -
iCountWildlife is available on Google Play Store on android OS smartphones. A brief
overview of the app and the steps involved are presented in Fig. 2. The app is
capable of recording all the wildlife found around not only inside the protected areas
(PAs) but outside the PAs as well including the human-dominated rural or urban
landscapes.

The main advantages of using this app include—
v the convenience of use and user friendly,
v less time consumed in data entry,
v minimum effort required organizing data,
v' GPS coordinates for the location of the observer are saved automatically

LI

! 3 U YEY
Wildhife Suvey Add Data

Count 5

| ProtectedArea  Outside Protecied Area

00 ’
| countwildlite

! @

@

Figure 2: Overview of the app and main steps to follow in recording data

The app will provide the platform to people who are not directly involved in wildlife
research but are interested in doing so. This will also help the DOFW to collect the
data from the human-dominated areas as it is difficult for the personnel and staff to
cover such areas during wildlife surveys. The app will help count the problematic
species such as rhesus macaque along with other mammalian species inhabiting
outside the PA in the human-dominated landscape.
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2.2 Training for rescue operations

To ensure the safety of the wild animal to be rescued in human-dominated
landscapes, it needs to be handled most appropriately to avoid casualty/injury to its
self, human being, and property. Therefore, professional training would be imparted
to the forest personnel as well as the staff of the municipal corporation to enhance
their capability in dealing with situations involving rescue operations of wildlife such
macaques, nilgai, peafowl, snakes, etc. which are often observed in a human-
dominated landscape. The main motto of such operations is to safeguard the wildlife,
human life, and property which need to be dealt with utmost caution following best
practices. The staff would be apprised in-depth about the dos and don’ts and the
Standard Operating Procedures (SOPs) to provide them with basic, minimum steps
which are required to be taken at the field level for dealing with incidents of wild
animals straying in human-dominated landscapes.

3. Probable Outcome of the Proposed Project

A probable outcome of the proposed project is listed below:

v" This project would give a better understanding of the presence and absence
of macaque in human-dominated landscapes in Delhi.

¥v" This project is likely to provide a robust estimation of the abundance of the
wildlife species recorded through the mobile app especially the macaques.
This shall help the managers to use this baseline information for developing
better conservation, mitigation, and management strategies.

v' The current project will also help in identifying, delineating, and mapping
problematic areas (hot spots) which will then lead to understanding the factors
influencing their distribution.

v This project will also provide the information of wildlife present on the fringes
of the human-modified or dominated agricultural landscape.

v" This project will equip and enhance the skills of frontline staff in dealing with
rescue operations for major wildlife species often involved in negative human-
wildlife interaction

It is to recognize that the Wildlife Institute of India (WII) will provide technical support
only for this survey program. The support will include planning and designing of the
survey operations, development of the app and associated protocol, necessary help
in GIS and other analysis, as required, and preparation of the final report. The
census will be done by the departmental staff and people using a mobile app.

Page 8 of 11

s Bhawar
-110002




Budget Estimate:

The details of the budget are as follows:

S. No. Details Amount

01. Development of an app and purchase of associated storage 10,00,000.00
for the census and other essentials.

02. Training workshop for the field staff and other members of  5,00,000.00
the society for using the app
(Training workshops to be organized by the Department)

03. Qutreach for using the app for the proposed exercise 7,00,000.00

04. Trained manpower for training, outreach, data analysis, and 15,00,000.00
preparation of the final report (1 Year Project Staff)

05, Travel and other logistics for the research team 10,00,000.00
(Survey to be conducted twice a year)

06. Miscellaneous Cost, Report Printing, etc., 5,00,000.00

07. DA and other field logistics during fieldwork 7,00,000.00

08. Cost of two training workshop for 25 people for 5 days at W 20,00,000.00
(Travel cost till Wl and back to be borne by trainees) *

Sub Total 79,00,000.00

Institutional Overheads (20 %) 15,80,000.00

Grand Total 94,80,000.00

Ninety-four lakhs and eighty thousand only.

* If the department envisages having more than two training workshops, the budget
will increase accordingly. The proposed budget is only for two (02) training
workshops of 25 people each.
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